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Appendix = IV-A
roviso to Rule 8(6]]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

CANNING ERANCH

“Ma Anandamoyee Bhaban”

: =

dar 3iTth asicl : POSSESSION NOTICE
Canning Road Dighir Par, P.O. Cannin

Bank of Baroda [}?sti 4 Fgﬂsh Pin. 743329 g (For Immovable Property)

Whergas, The undersigned beaing the Authotized Officer of the Bank of Baroda, CANNING BRANCH ender the Securitization and Recanstruction of Financial Asssts and
Enforcement of Secunty Interest Act, 2002 (54 of 2002} and in exercise of powers conferrad under section 13(12) read with Rula 3 of the Security Interest (Enforcament) Rules.
2002 issued Dermand MNotica calfing upon borrower to repay the amount mentioned in the notice plus further Unapplied Interast, costs and chargas therean till date of full and

Rule 8(1)

AST COAST RAILWAY

CORRIGENDUM NO. 02 to

Tender Notice No. ETCECONNVEKP2026007
Dtd: 31.01.2025

Following modifications  have- been
made against above tender nofica
which may pleass be noted

E-Auction Sale Notice for Sale of Immaovabie Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement NOW TO BE f ik atlarmet o it
of Security Interest Act. 2002 read with provisa to Rule B(6) of the Security Interest (Enforcement) Rules, 2002, PARTICULARS |45 PUBLISHED a0 ity h el - : : : : :
READ AS The borrowers having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has faken possassion of the properiy
DATE & TIME OF E-AUCTION : DATE : 25.03.2025 Tender Closing| 14.03.2025, |21.03.2025, described herein below in exercise of powers conferred to him under sub-section (4) of section 13 of the Act read with rule 8 of the Security interest Enforcement Rutes, 2002 on
TIME : 360 MINUTES FROM 11.00 A.M. TO 5.00 P.M. Date, Time 1200 Hrs. | 1200 Hrs. the-date mentioned below.
WITH UNLIMITED EXTENSIONS OF 10 MINUTES FOR EACH BID. For details, the intending tenderer(s) The Borrowers/Guarantor/Mortgagors in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will be subjectto
are advised o visll the websila: the charge of the Bank of Baroda CANNING BRANCH for an amount and fusther interast thereon at the contrachsal sate plus costs, charges and expenses bill date of payment

Motice is hereby given b the public in general and in padicular te the Borrowen(s) and Guarantor(s) that the below
described immovable property morgaged/charged 1o the Secured Creditor, the Physical Possession of which has
been taken by the Authorised Officer of Stale Bank Of India, the Secured Creditor, will be sold on® As is Whera is”, As
I5 What is7 and Whatever there 18" on 25.03.2025, for reacovery of Rs. 28,36,14,878.78 (Rupees Twenty Eight
Crores Thirty Six Lakhs Fourteen Thousand Nine Hundred Seventy Eight and Paise Seventy Mine Only ) and
Interast from 01.02.2015 due o the secured creditor from the Borrower Mis. SRC METALIKS PVT. LTD having its
Registered Office at Annapurna Apartment, 2244, A.J.C. Bose Road Flat Mo. 4E, 11th Floor, Kolkata-T00018, West
Bengal and Guarantors (i) Sri Anand Kumar Agarwal, 5'o Shyam Sundar Agarwal, residing at P-70 CIT Road,
scheme-ViM  Kelkata — TO008BE & EM-6/1, Block - B, 1st Floor, Akash Apartment, Near Marth View, Javangra

wWww.ireps.gov.in.
Chief Administrative Officer (Con)
PR-175/CH/24-25] Bhubaneswar

The borrower!guarantor's/mortgagor's attention s invited 1o provisions of sub-section {B) of section 13 of the Act, in respect of time available, to redeem the secured assals

Sl (1) Date of Demand Notice (2) Date of
Mo Possassion (3) Quistanding Amount

AE— N N (3) Rs.B.18.917.99 (Rupees Eighl Lacs Eighleen
ST care Is taken prior to ' ] : - 5

acceptance of advertising Thousand the Hundred Seventeen and Minety Paisa
copy, itis not possible to verify only) as on 28.08. 2024 together with further interest
its contents. The Indian thereon at the contraciual rate plus costs, charges and

Name of the Borrowers/
Guarantors with Address

Borrower mis Santra
Builders Prop Mrs Tulika
Samira, Taldi, Bayarsingh
Canning Road Disk- South
24 Parganas, Wb, Pi-

Description of Immovable Properties

Equitable Morigage of property sibuated at Mouza Bayarsingh JLNG 77 TOUZI NG
2692/2834, RS &LR KHATAIN NO 651 RS HAL DAG no 462 MEASURING 22 II:-EEIMAL!
BASTLU LAND UNDER POLICE Station Canning, Dist Souih 24 Perganas, PIN 743312
BELONG TO SRI MALAY SANTRA (Guarantor) which is butted and bounded by On |
North side; self ocoupied |, On South Side: self occuipied , On East Side: 4 f common |

Baguihatli, Kolkala - 700059, (i) Sri Ayush Agarwal, Sl Anand Kumar Agarwal, residing at P-70 CIT Road, Express (P) Limited cannot 747199 gxnenses bl date of cavyment aeezann  OnWest Sidas Anil Sardar
Scheme-VIM Kolkata — 7000584 & ENM-6/1, Block - B, 1st Floor, Akash Apariment, Near Morth View, Jayangra Sg:ti'gt;ei%??s;gﬁ folgzg‘f; ¢ Bl i 4
Baguihati, Kaolkata - 700059, jii) Mr. Pankaj Lohariwal residing at R-306 City Centre, DC Block Salt Lake City, damage incurred as ot of 2 | Borrower:- 1} 03-05.2024 2)03.03.2025 Equitabla Mortgage of property constructed oo land measuring 16.50 decimals, situated |

Kolkata 700054, iv) Mr. Ramesh Ch. Agarwal residing at AJ-123, Salt Lake City Seclor I, Kolkata-700031, v) Mr.
Nikunj Bothra residing al 28/1 Shakespeare Sarani, Flat Mo, 36, 3rd Floor, Ganga Jamuna Building, Kolkata
700017, wi) Mrs. Savita Lohariwal residing at B-206 City Centre, DT Block Salt Lake City, Kolkata- 700064, &
Corporate Guarantor i) M/s. Dhankiran Commodities Pvi. Lid. having Registared Office at P-70, CIT Road,
Scheme-YiM, Kolkata — FO0D5S4, 06i) Panchshree Commosales Pyl Ltd. Annapuma Apariment, 2244 4.0 Bose
road, Flat Ma. 4E, 11th Floor, Kolkata -70001%, iii) SRC Sponge & Power Pyvil. Ltd. 23, Nelaji Subhash Road, 1st
Figar, dth Commercial Building Kalkata 700001, iv) Prabhu Dhan Financial Services Pvt. Ltd,, 226/1, A.J.C. Bose
Road, Bth Floor, Kolkala-T00020 & Suil Mo, 3, 37, Shakespeare Sarani, 15t Floor, Kolkata- 700017

Date & Timeo! Property Inspection : Date : 18.03.2025 Time: 11.00 a.m. To 3.00 p.m.

Mis Sanfui Furniture

Prop: Raju Sanfui

residing at Vill-korakati, P2
Nikarighata Canning, South
24 Paraganas, Pin-743329

transactions with companies,
associations or individuals
advertising in its nevwspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreemyients with advertisers
otherwise acting on an
dvértisement in any
m ner whatsoever.

/
i

{3) Rs 28,20,820.88 (Rupess Twanly Eighl Lakhs
Twenty Thousand Eight Hundred Twenty & Paisa
Eighty Eight Only} plus unapplied interast theraan and
piher charges and furiner interest thereon &t the
contraciual rate plus cosls, charges and axpenses Gl
date of paymen

AN
NN

N

under Mouza-Dhuri, Pargana Sundarban, having Touzi No, 214/1, Khatian Mo j. 1 no 72 |
r. no 271 corresponding to L.R.Khatian Mo, 535, B3 and LRE: Dag Mo.|
16,19,43,44 45465657 58,58 and M1, holding no. &, Khanmachan, under the;
Jurigdiction of P'S Basanti and within the limits of Armjhara Gram Panchayet, District 24|
Parganas (Bouth). Boundary of the Praperty: North; Busanti Highway, South: Land of |
Ambia Bibi , East Land of Noor Ahammad Sardar , West: 6 f' wide commaon passaga |
Dale

Date : 03.03.2025
Place :Canning

Authorised Officer
Bank of Baroda

Earnest Money

Cie p{ri“. I:EM Dl
Rs. 19,20,000.0

Short description of the immovable properties with known encumbrances, if any Reserve Price

FORM G [Extension]
INVITATION FOR EXPRESSION OF INTEREST FOR
LINKPOINT ADVISORY PRIVATE LIMITED OPERATING IN TRADING OF

Cammercial Unit on 3rd floor (4680501 ) and in the 4th Boor (4880 sq0.11)
along with roof right of 4680 sq.ft. in Mouza Mrigala J.L. No, 102, situated at
Dankuni Dalhi Road Mora, Ward Mo 14, Hooghly, Deed No.-274 of 2013

Rs. 1,92,00,000.00

Ginhios =

ereby given thal the Carlificateis) k fhe under mentioned Eguity Shares of Mis, Linde India Lid have been lost [ misplaced. Without

In tha name of Panchashree Commosales Private Limited. Baunded SHARES AND SECURITIES AT KOLKATA irapsher deed. Due notice thereof has been given 1o Mis. Linde India Ltd, We have applied for the issue of Duplicate Share Cerificates
; T S b e = it Pyl (Undersub-regutation (1) of regulation 368of the nsalvendcy-and Bankruptey Board
o Nm[h‘ TH. MUEHUHPE foad, South-Nabin Industries; East-Delhi Road. o~ of India {Insalvency Resclution Process for Gorporate Persans) Regulations, 2016) S Narte.of the Name of the Company | Folio No. | Certificate No. Distinetive No. Mo, of Shares with Face Value
Weszt-R.5. Dag Mo.-2156. (Under Physical Possession) Bid t A t - 4.00.000.00 [Na hareholder
Rat=E = - id incrament Amount : 4,00.000. 5 :
al. r o ; F v TTIAT BT = e
— m tE"’“‘” ”"”'“ —— 1| Krishnamasharl | Ms Linde India Ltd | 1809636 | 417686 |  347493-307512 | 20 Shares Rs. 10/- gaid up
ajFor detailed terms and conditions of the sale, please refer to the link provided in State Bank/of India, Arme & COrparate oeolor along mEROEL AOVESCTY Fnvale LImHs Raisgopala 1305180 - 1395309 180 Shares Bg. 1= patd up
the Secured Creditor's website www.sbi.co.in and specific link created for the particular e-Auction : with CIN CIN: U74140WB2010PTC 151309 iy ~ J0TI0EB - 2072075 B Shares Rs 101- F.E?jup ;
https:(BAANKNET.com 2 [ Address of the registered ollice Room No BO3b, Shaila Tower, Bth oo, E‘E.';-ni'g'é;'_"z'ﬁ;;'afg T~ 11 Shares Rs 'ﬁ:,','_" EH]I.-;]- |
b} Intending bidderls should transfer his EMD amount by means of challan generated on his bidder ‘%‘H&Ef b el Lows -Sacior V- Kolmia ""ﬁﬁ'}-i-.f';fﬁ'.'3‘5';'.]';_-'&;5_"'_'.[5; Shares Rs "1'i£'r_-|.:'|«,_.;|',],':. =
account maintained with PSB Alliance Pvt. Ltd. by means of MEFT/! RTGS transfer from his bank account . st i s et s e ;Ei':';-f-'? 35'994_% 13 5; = Fﬁ 0 = id
wall before the auction date. For any queries pleasa contract support.baanknatiipsballiance.com or 3 | URL of websie Mo WEbE'lE of D ek Jﬁ = B e Tt iy
Cantact No. 829122022 4 | Defails of ptace where majoniiy of Mo Fixed Assets Available 4584083 - 4654102 20 Sharas Rs: 10/~ paid up
Mg as5e15 are localid _ A4R3107 - 6453132 26 Shares Rs. 107 pald up
; 8 | Installed capacity of main products! | MA 11360176 - 11360715 100 Shares Rs. 100 paid
DATE : 04.03.2025 - . . . AUTHORISED OFFICER H i 213 0 aife = ot Wip
PLACE : KOLKATA In case of any dispute the English version shall prevail  "care BaNK OF INDIA Faney . ; 37611988 - 27612317 | 320 Shares Rs. 10V paid up
G | Chuantity and valus of main products! | Mo Sales in last financial year Tatal 545 Shares Rs. 0% Paid U
services gold in last inancial year L - i bt i

Any persan who has a chaim in respect of the said above Shares should lodge such claim Separately wilth the Company aleng with document
prood with of Mis. Linde India Ltd al ils Registerad Office al Oxygen House, P43, Taratala Road, Kolkata - TO0088 or its RTA Mis. K Fin
Technologies Ltd, Selenium Tower B, Plsf No 21 & 32, SerSingampally, Marskramguds, Financial Disirict, Gachibowli, Hyderabad - $0032
within 15 days Trom this dabe else Ws. Linde Indla Ltd will proceed bo issee dupbcate cerlificatels) for the above Falio,

Place - Chennai, Dabe ; 01.03 2025 Name of the Claimant - Rukmani Rajagopatan

¢ [pb] bttt

STRESSED ASSETS MANAGEMENT BRANCH Il, KOLKATA [=.XTTwg 4 [s] 7]
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Appendix — IV-A
[See Proviso to Rule 8(6]]
SALE NOTICE FOR SALE OF IMMOVABLE PREOPERTIES
E-Auction Sale Notlce for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcameant

HIL

Last avallable financial statemenis

(with schedules) of e yoars - Can ba

sought ovar the mai
Imkpointadvisonycirpigmall.com

List of Creditors available at the

website of IBEI

Dietails can b scughl ower Th ma|
linkpointadvisory/cirp@gmail . com

7. | Mumbsar of employees! workmen
Further detals inclding ast avatable
financaal slatements (wilh schadules)
of two years, ists of cradiors are
availabie at LRL

8 | Ehgibality for resolulion applicants
under section 25[2Kh) of the Code s
availabla at URL

APPENDIX - IV [See Rule 8(1)]
POSSESSION NOTICE

: 3 2
UJila &9icia ad

of Security Interest Act,2002 read with proviso to Rule 8(E} of the Security Interest |Enforcement) Rules, 2002, 10, | Last date lor receipt of expression of | 20th March, 2025
inferest (S S T (For Immovable Property)
DATE & TIME OF E-AUCTION : DATE : 21.03.2025 77, | Date of lssus ol provisional st ol | 23vd March, 2025 |
TIME : 360 MINUTES FROM 11.00 A.M. TO 5.00 P.M. 5 FF'Z-‘.E’WEE""?‘.."E.'E.'F'.IEH.'“"? E.'F!Ff'.ll"'.’a"'ts Ty T CIRCLE SASTRA : HOOGHLY

WITH UNLIMITED EXTENSIONS OF 10 MINUTES FOR EACH BID. 2] ol e e issinoLabictions | 2t e, 2025 23A, Rai M. C. Lahiri Bahadur Street, P.O. - Serampore, Hooghly (W.B.), Pin - 712 201
MNotice is hereby given to the public in general and in particular to the Borroweris) and Guarantoris) that the below 13| Date of issue of final st of prospective | 313t March. 2025 WWhareas |
described immaovable property morgagedicharged to the Secured Creditor, the Physical Possession of which has FesoRion A ppRCaS Punjab National Bank / the Authorised Officer’s of the Punjab National Bank under the Securitisation and Reconstruction
been taken by the Authonsed Officer of State Bank Of India, the Secured Creditor, will be sold on " As s Whare is" As iz 14. | Date of issue of information of Financial Azsels & Enforcement of Security Interest Act, 2002, and in exercise of powers conferred under Section 13
What is" and Whatever thera is” on 21.03.2025, for recovery of Rs. 17,95,90,821.84 (Rupees Seventeen Crore emorandum. evaluation matrix and | Sth April, 2025 read with Rula 3 of the Security Interest (Enforcement) Rules. 2002, issuad demand naticas on the dates mentioned against
Ninety Five Lakh Ninety Thousand Eight Hundred Twenty One & Eighty Four Paisa Only) and interest & roquest r"-""'f'"""“":'ti':"" plans io % each account calling upon the respective Borrowen's to repay the amount as mentioned against each account within 60
expenses from 10.03.2015 due to the secured creditor from the Bommower Mia. Deccan Tradeom Private Limited —— -E"‘:-'-E-'??—C-l-ﬁ-'-Ef?f'-'-"-“-ﬁ“lE-'EE-'!':-'E!-r!t-' T days from the date of nolica(s) f date of receipt of the said nolice(s).
having its Registered Office at P-245; CIT Road, Schema-VIM, Kolkata — 700054, West Bangal ard Guarantors (i) L lﬁg”"“ for subméssion of resclution | Gth May, 2025 The: Borrowar having failed to repay the amount. natices are hereby given to the Borrower and the public ingeneral that
Sri Anu] Kumar Rungta residing at P-150 A, CIT Road, Schema VI-M, Kolkata = TO0054, (ii) Sri Alok Kumar E Emmqq e the undersigned has taken possession of the propery describad herain betow in exercize of powers conferred on him

idi ; . 248 oA el ar 51 ion (4) of Secti 1 the teres : 2 on
coddar resing ol 12 Sy terue Bl Lake Tow, Kkt 700055 & Corporaie Suramar i | [ e CTET S onanvioyep@omatoon | |2t B aon ) St 3 ko it e f Sty ket Efrcnan i 2502 on b it
Cate & Timeof Property Inspection : Date ; 13.03.2025 Time : 11.00 a.m. To 3.00 p.m. Sdi- The Borrower's / Guarantor's / Mortgagor's attention is invited to provisions of Sub-saction (8) of Section 12 of the Act in

Vishnu Kumar Tulsyan
Resolulion Proafessional
Im the matter of Linkpaint Advisory Private Limited

Earmest Money

Deposit (EMD)
(ifEntre 3rd Floor commercial space of Block 1 South facing G+5 stored |pe 4 03.00,000.00 | Rs. 10,30,000
commercial Building measuring 4646 sq.f, sifuated ai Laxmiganj Bazar,
Mouza Chandannagorne, Shest No.B, JL. Ko 1, comprising in B.5. Khatian No, N
169,170,178 & R.5. Dag No, 238, 240, 252, comesponding L R, Khatian No
805 & 510, L.R. Dag Mo, 318, 318, 320, 321, 322 within the Chandannagar
Municipal Ward Mo, 11 (New) Old Mo 7, Holding Mo, Old -7 Mew 242 and P.S.
Chandannagore adjacent to 5.7, Foad, Hooghly, West Bengal. Owned by Mis
Shivjata Commaobrade PviLid. Deed Mo, 1868 Year 2013,

Reserve Price

respact af tme available o redeem the Secured Assals,
Short descriplion of the immovable properies with known encumbranceas, if 3 ny /&d

E;:yﬁwe-’f& i partcular ard the pulic in general s heoeby cautioned not o deal wilh he propertylies and any dealing
Regn Mo IBBUAPA-0011P-P01 428201 9-2001 2525 i

with 1
Address: P-2, New C,1.T, Road Unit Ne, 210, Kalkala 700073

M
/ ;

AVAPURI TRADING & INVESTMENT CO. LTD.
Corporate Identity Number ; LES323WEB 1982PLCO35368 1.
Registered Office : 31, R N Mukherjee Road, 5th Floor, Kofkata 5700 (00

ropertyies will he subject ta the charge of Punjab Mational Bank for the amounts and interest therean,

a) Hame of the Branch

b} Name of the Account

¢l Name of the Borrower |
Guarantor

Place: Kaolkata
\Qar& 0303 3025

N

N

a) Drate of Demand Notice
b Date of Possession
¢l Amount Oulstanding

Dascription of the Properties | Assets

a) B. 0. : Nalikul
b} Borrower :

a) 17.12.2024
b} 01.03.2025

Part - | : (Hypothecation of Movable propertias)
Hypothecation of Stock of Garmenis and book

iUnder Physical Possession) Bid increment Amount ; 1,00,000,00 Tel. s+01-033-2243 04977 98, 2248 T0G3: Fax Mo, : +91-33-2248 6269 -!EF'hr:'.:r- Traigta:r Ef” EF"EF Eghinn dets ¢) Rs. 791564787
{ii)Entire 4th Floor commercial space of Block 1 Scuth facing G+5 stored | re. 1.03.00,000.00 | Rs. 10.30,000.00 Email ID : pavapuri@biriasugar.org; Wabsite : htlp:/'www.pavapuriong/ Ahhilr-mndan Village - Pancha | Part - Il < (Equitable Mortgage of Immovable {Rupees Seven Lakh

Minety One Thousand
Five Hundred Forty
Seven and Paisa
Elghty Seven Only}
as on 30.11.2024 with

commercial Bullding measuring 4646 =q.ft. situated at Laxmigan| Bazas,
Mowza Chandannagore, Sheei No, 8, J.L. No. 1, comprising in B.5. KhatianNo
169,170,178 & R.S. Dag Wo. 238, 240, 252, comasponding LK. Khatian No.
505 & 510, LR, Dag No. 318, 319, 320, 321, 322 within the Chandannagar

properties) - all that Piece and parcal of Baslu
Land measuring 01 Katha or 1.5 Satak liftle more
or less (as per deed) along with construction
thereon siuated at Mouza- Sahapur, J. L. No, 144,

Malikul, P 5 - Haripal,
Dhatrict - Hooghly, Pin=-F12407)
Déatpur, Hanpur Chak
P.5- Haripal, Distrsed - Hooghly

RESULT OF POSTAL BALLOT AND E-VOTING

ILis hereby informed thal Pursuant to Section 110 of the Companies AcL 2013 read
with the Companies (Management and Admanistration) Rules, 2014 (as amended),

Municipal Ward Mo, 11 (New) Oid No 7, Holding No. Old -7 New 242 and .S the company had sent notice of Postal Ballot dated 22nd January, 2025 for seeking Pin- 712407 Touzi Mo. 14, Comprised in Sabek Dag No. 356, it
Chandannagore adiacentto G.T. Road, Hooghly, West Bengal. Owned by M/s Appraval of the Sharehoidars by passing Special Resolution through Postal Ballot Guarantors : Hal L. R. Dag No. 68, R. §. Khatian No. 227, L. R i bl e L

charges w.e.l

Shivjata Commotrade Pvt Ltd. Deed No. 1867 Year 2013 and Remote E-voting for Special Business listed therein. Based on Scrutinizer's 1. Smt. Chaina Dey SaEan ND. 17D J8E Bet-feqn), outmanty L. B

i i B RS . " ; o : ilakn i & Khatian MNo. 549 within the ambit of MNalikul DA-Y2 KT,
{Under Physical Possession) Bid increment Amount ; 1,00,000,00 HE”“’E dated 03rd March, 2025, the Chairman has declared the Results of Postal EE 1i|t_|:t rﬁai?,pr,l:':rsfmtaghlf Paschim Gram Panchayal, B S, - Haripal, District -
ajFor detalled terms and conditions of the sale, please refer to the link provided in State Bank of India, Ballot as under Pln- 712407 Hooghly. The said property is registered at the
the Secured Creditor's wabsite www.sbi.co.in and specific link created for the particular e-Auction : _ . Total Votes Total Votes 2. Shri Sudip Chakraborty Office of the ADNSR Haripal, Vide Being No. 1-985
ht:p;:.‘.‘EAﬂHHNET.E-:m Hem! Brief F':l'ﬂ‘pﬂfﬂﬁ'ﬂnﬂ'f Total No. of | Moda _E“!EILFJ_‘IE!E_._GH_EJ'E'HIHEL K-H‘E!'Iiﬂ'IEI'FIIJI' Eandipur for the year 1998 EH&EU[?H on 21.06.1998
b) Intending biddar/s should transfer his EMD amount by means of challan generated on his bidder No.| Special Resolution | Valid Votes | No.of | %of | No.of | % of P.5.- Haripal, Dist.- Hooghly PRCOIIBC. i ogk. Mo 1; VOIS P, 20, E g
account maintained with PSB Alliance Pvi. Ltd, by means of NEFT/ RTGS transfer from his bank account : Shares | Votes | Shares| Votes Pin- T42407 O S Fmpa:rtgr il tivey wasva-of Sl

well before the auction date. For any queries please contract support.baanknet@psballiance.com or 1. |Special Resclution 18 Physical HIL HIL MWIL | MIL Alc. Mo, 270B008T700003630 Tapas Kumar Dey, Slo. Kalipada Dey
e :ﬁ;mum” £ 1:&— S ERAE Sl e | WL v | R 2. |a) B.O.: Dankuni Govt All that Piece and parcel of Bastu Land measuring | a) 18.12.2024
: (Delisting of Equity - O e : arcel of Sadiu L U e
PLACE : KOLKATA in case of any dispute the English version shall prevail  ‘STATE BANK OF INDIA Svare) Raguatons 2021 il e ket S B el o1 Kgtm 11 Whilaks 27 Sa. T Oriz 000 Sataks | b) 01.09.2026
{{as amended) for the b) Borrower : more or less (as per deed) along with construction ¢l Rs,10,20,137.86

STRESSED ASSETS MANAGEMENT BRANCH I, KOLKATA F¥.XTTe3 g [+] "

‘Jeavandeep Building’, 10th Floor, 1, Middleton Street, Kolkata - TO0071
E-mail: sbi.18192@sbi.co.in NOTICE
Authorised Officer's Details : Name: Shri Barun Kumar Datta, e=mall ID : cloZ sambZkol@sb coin, Mobile: 8674710118
Appendix — IV-A
[See Proviso to Rule 8(6]]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sale Notica for Sale of Immovable Assels under the Securitisation and Reconstruction of Financlal Assets and Enforcameant
of Security Interest Act, 2002 read with proviso to Rule 8{8) of the Security Interest (Enforcement) Rules, 2002,

DATE & TIME OF E-AUCTION : DATE : 20.03.2025

TIME : 360 MINUTES FROM 11.00 A.M. TO 5.00 P.M.
WITH UNLIMITED EXTENSIONS OF 10 MINUTES FOR EACH BID.

What is” and Whatever there is” an 20.03.2025, for recovery of. Rs. 56,33,44,562.72 (Rupees Fifty Six Crore Thirty Three
Lakh Forty Four Thousand Five Hundred Sixty Two & Seventy Two Paisa Only ) and sbarest from 01-08-2013 due Lo
the secured creditor from the Bomrower M3, SALASAR ISPAT LTD having its Registered Office at P-70, CIT Road,
Schame VI M, Kalkala-TO0054 and Guarantors (i)} Sri Anand Kumar Agarwal residing at E/M1-6'1, Block-B, 15t Floor
Akash Apartment, Mear Naorth View, Jvangra Baguihali Koltkata-T00059. & P-70 CIT Road, Scheme-VI M, Kolkata-54
(i} Sri Ayush Agarwal rasiding at P-70 CIT Road, Scheme-VI M Rolkata — 700054, (i} Nikunj Bothra residing a
281 Shakespeare Sarani Flal 36, 3rd Floor Ganga Jamuna Bullding Raolkata FO0017 & Corporate Guarantors 1) Mis.
Trishakti Mineral Development Pvt. Ltd., Premises No. 7024, Alamganj Mohalla, Under Burdwan Municipality, P.S.
& Dist.Burdwan, ii) SAY Steel Pvt. Lid. and iii) Astonish Financers Pvt. Ltd. having Registered Office P-70 CIT
Foad, Scheme-v M, Kolkata - 700054

Date & Time of Property Inspection : Date ; 12.03.2025 Time : 11.00a.m, To 3.00 p.m,

Reserve Price E::?:!;: .Héli-':lﬁﬂelj

Rs. 3,39,00,000.00 | Rs. 33,50,000.00

Bid increment Amaunt : Rs. 1,00,000,00

Short description of the immovable properties with known encumbrances, if any

Property Mo.1: Factory Land & Building measuring 4,26 Acre situaied at Mouza-
Hetaboda, PS- Fardpur, Durgapur, Burdwan- 713201 registered vide Dead MNo.
0549, 5028, 5040, 5904 & 5190 vear 2004 inthe name of Salasar lspat Ltd

nditions of the sale, please refer to the link provided in State Bank of India,
bsite www.sbi.co.in and specific link created for the particular e-Auction :
hitps: IBAANKMNET.com
b) Intending bidder/s should transfer his EMD ameount by means of challan generated on his bidder
account maintained with PSB Alliance Pvt. Lid. by means of NEFTI RTGS transfer from his bank account
wall before the auction date. For any queries please contract support.baanknetfpsballiance.com or
Contact No. 8291220220

a)For detailed terms and co
the Secured Creditor's we

DATE ; 04.03.2025
PLACE : KOLKATA

AUTHORISED OFFICER

In case of any dispute the English version shall prevail STATE BANK OF INDIA

{volunfary delisiing of the
lequity shares of the
Ec:rnpan':.l fram the
Calcutta Stock Exchange
|Limitad whera the shanes
{of the company are listed

Piace ; Molkata

Accordingly, the above Spacial Resolution has been passed with requisite majosity,
The date of deciaration of results of Postal Ballot and E-Vioting 1.e. 03rd Masch, 2025
5 considerad to be the date of passing of the Kesolution. The result of Postal Ballot
has been displayed on the weabsite of the N5DL and has also been posted on the
Company's website hitp:/fwww pavapun org/ along with the Scrutinizer's Report and
cammunicated to the Stock Exchange where the shares of the Company are listed.

By order of the Board
For Pavapuri Trading & Investment Co, Lid.

Motice i hereby given 1o the public in ganeral and in particular (o the Borrower|{sh and Guaranton(s) that the Delow sdi- , Puniab National Bank
described immovable propery maortgaged/charged o ihe Secured Creditor, the Physical Possession of which has Prakash Poddar Place : Serampore ke atonal- Ban
been taken by the Authorised Officer of State Bank Of india, the Secured Creditor, will be sold on* As is Where |s”, Asis || |Date : 03rd March, 2025 Managing Lirector

DiN : 033694 75]

Mumbai Port Authority

E-AUCTION NOTICE

E-auction in Two Cover system through GeM Portal are invited by FASCAD, MbPA for the "Sale of Duty

Credit Scrip” issued by DGFT under Service Export From India Scheme (SEIS) as detailed below:
E-auction No. : 13061

For any further details visit website | www.mumbaiport.gov.in, www.gem.gov.in and for
submission/participation in tender visit website www.gem.gov.in

MbPA-24-2025

THE
BIGGEST
CAPITAL

N

¥ sy
_':' FxpREes
ﬂ Ganp

KNOWLEDGE

S FINANCIAL EXPRESS

Read 1o Laad

financialexp.epaptin

thereon sifuated at Mouza - Mrigala, J. L Ma. 102
Comprised in Sabek R. 5. Dag Mo. 834, Hal L. R.
Dag Mo. 1543, Sabek R. 5. Khatian Mo, 1428,
Sabek L. R Khatian Mo, 2275 corresponding Lo
Hal L. B. kKhatian Ma. 102685, within iha ambid o
Dankuni Muncipality, Ward Mo, 15, P. 5. - Dankuni,
District - Hooghly, Pin = 712311, The sakd proparty
(s registered at the Office of the ADSRE Janal, Vide
Being Mo, 060810474 for the year 2022 dated
14,05, 2022, Recorded In Book No. |, Valume Mo.
DE0E-2022, Pages from 247066 1o 247084, Property 15 In the name of Smit,
Trisha Kanjilal, Wio, Saptarshi Kanilal. As per deed the said property is
butted and bounded by - On the Morth : Froperty of Shri Prasanta Kaenijilal, Cn
the South : 10 F{' wide municipal road, On the East : 6 Fi' wide common
passage, On the Wast : Partof B.5. Dag Mo, 834,

Smt. Trisha Kanjilal

Stalicon Pally Darnkunl

Ward Mao. 15,

Crankuni Municipal Corporation,
P E. - Chanditala

Digtrict - Hooghly

Fln-712311

Alc: No. 140520MC00000047

iRupees Ten Lakh
Twenty Thousand
Ong Hundrad Thirty
Saven and Paisa
Eighty Six Cniy)

as om 18.12.2024
witth further interast
and charges w.ef
2011 2024

Date : 01.03. 2025 Authorised Officer

STATE BANK OF INDIA |[3Uq]h)!

STRESSED ASSETS RECOVERY BRANCH, BURDWAN
Ulhas Gate No. 1, BURDWAN - 713104, E-mail: sbi.14817@sbi.co.in [ [eg g [»] =

Authorised Officer's Details : Name: Abhijit Chakravorty, e-mail ID : sbi.14817@sbi.co.in, Mobile No. : 9674458388

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
[See Proviso to Rule 9(1) Read with Rule B{G)}]

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 under proviso to BEule 9(1) Read

with Rule B(6) of the Security Interest (Enforcement) Rulas, 2002

DATE & TIME OF E-AUCTION : DATE : 20.03.2025
TIME : 240 MINUTES FROM 11.00 AM. TO 3.00 P.M WITH UNLIMITED EXTENSIONS OF 10 MINUTES FOR EACH BID.

PROPERTY INSPECTION DATE: 12.03.2025, TIME: 11.00 A.M. TO 3.00 P.M.

MNotice is hereby given to the public in general and in particular to the Borrower {s) and Guarantor (s) that the
below described immovable properlies morigaged/charged to the Sacured Creditor, the Possession of
which has been taken by the Authorised Officer of State Bank of India, the Secured Creditor, will be
sold on "As is where is”, "As is what is", and "Whatever there is" basis on 20.03.2025 Time from 11.00
AM.TO 3.00PM.

('Sl No. 01} [See Proviso to Rule 9(1) read with Rule 8(6)] A

in connection with recovery of Ks 31,00,007.00 (Rupees Thirty One Lakh Seven Only) as on 22.02.2023
+iurther interast thereon +athar expensas & cast due fo the Securad Credifor from RADHA KANAINYA AND
TRANSPORT ENTERPRISES, Prop. - Late Prayag Yadav (Deceased), Slo. Lakho Yadav, Legal Heirs of Lata
Frayag Yadav - 1) Smt Uma Dewvi, 2) Shri Ram Krishna Yadav, 3) Shri Pradip Kumar Yadav, 4) Shri Raju
Yadav, 5) Smt Mamta Yadav(Married), 6} Smt Sunita Yadav(Married).

Thereserve price willbe

Property No. 1) Rs.31,90,000.00 & the aarnest monay depasit will be 1) Rs. 3,19,000.00
Bid increment Amount . Rs. 20,000.00
(Short description of the immovable property with known encumbrances)

Property Mo, 1. All the piece and parced of residential Flat Mo, H'Y, in the fifth floor of (G+V) mulii stored apariment,
named & known as "Arghya Houwsing Complex” and undivided proportionate share of land component & proportionate
share of common area such as lift, stair case, landing, elc. as super bult up area, which 15 located & situated on BN,
Road, in Mouza-Santa, JL. No.-20, PlotDag No.-3851 (Par), Halding No-14/37514, P.O.-Asansol, PS.-Hirapur,

Sl. Scrip Port of Value Date of Start’'Bid Floor ADSR - Asansol, within the Jursdiction & Municipal limit of Ward No.-52 under Asansal Municipal Corporation,
No. No. Registration (Rs.) Issue/Validity Date Price District-Pashchim Bardhman (WE -7 13304. Title Deed No.- 7316 of 2008 of ADSR Asansol
(1) (2) (3) (4) (5) (6) Bounded and Butted by : Morth-Open o Sky, Soulh-Passage & Slair and Flal No-Bi4, East- Flal No-Cid, West-
Chpan o Sky.
1 | Mumbai Port | BombaySea | 19,45,94.515.00 20/01/2025 95% of \ PROPERTY UNDER PHYSICAL POSSESSION
Authority (INBOM1) 18/01/2026 Column {4} a)For detalled terms and conditions of the sale, please refer to the link provided in State Bank of India, the
0211040566 Secured Creditor's website www_sbi.co.in and specific link created for the particular e-Auction ;
7 : , ad https:/BAANKNET.¢om
z Mimtlaar Fm’t E?TTEb g{lﬁea 41,100, 10 %gﬂg:;gﬁég GQIE Jo of 4 b) Intending bidder’s should transfer his EMD amount by means of challan generated on his bidder
uthority { :I olumn { ]' account maintained with PSB Alliance Pvi. Ltd, by means of NEFT/ RTGS transfer from his bank account
0311040567 well befare the auction date. For any queries please contract support.baanknetipsballiance.com or

Contact No. 82901220220

In case of any dispute the English version shall prevail Authorieed Officar
SBI, Siressed Assels Recovery Branch, Burdwan

Date: 04.03.2025
Place: Burdwan

Kolkata
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